
Coram: 

IN THE NATIONAL COMPANY LAW TRIBUNAL, 

Anil Raj Chellan 

Member Technical 

Appearances -

For the Applicant 

MUMBAI BENCH, COURTI 
IA, No. 2767/2021 

CP(TB)No.3540/MB/CII/2018 

Application filed under section 33(1)(a) of 
Insolvency and Bankruptcy Code, 2016 

Pankaj Sham Joshi, RP of 
GRL Tires Private Limited 

In the matter of 

Park Chambers Limited 

...Applicant 

V/s 

: Member Judicial 

In 

GRL Tires Private Limited 

: Kuldip Kumar Kareer 

...Financial Creditor 

Order Pronounced on :- 07.06.2024 

: Pankaj Joshi 

..Corporate Debtor 
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